
Central ftdministrat iu a Tribunal
Principal Bench; '"'eu Delhi

O.A .M\10.1235/9S

Necj Delhi, this the 5th. day of Dune, 1996

Ho.n''ble Smt. Lakshmi SiJaminathan, nemb8r(D)

Hon'ble Shri R.K. /J^hooja, Member (a)

Shri Hari Nath,
s/o Shri Dag dish Prasad,
r/o 44/3091? Gali No.14,
Bhajan Pura,
Delhi. ••• ftpplioant

By Advocate: Mrs, Rani Chhabra

Us.

1. Union of India
through its Secretary,
Ministry of Communication, •
Department of Telecommunication,
Sanchar Bhauan,.

Neu Delhi.

2. Assista'pt Engineer,
Coaxical Cable Project,
,5th Floor, Kiduai Bhauan-,
Neu Delhi.

3. "Assistant Eng ine er'Telegraph,
Coaxical, Equipment Installatiom,
2 5, Danpath, Kiduai Bhawan,
Neu Delhi. ••• Responderts

V

O.R D E R (oral)

Hon'ble Smt, Lakshmi Suaminathan,Member(D)

Smt Rani Chhabra, learned counsel for the

applicant submits that she uould like to uithdrau the case.

The case is dismissed \ds uithdraun uith liberty to file a

fresh^in accordance .uith,, .laD» .

(R.K. AHQODA}...--''"'"'^^ (smt. LAKSHTII S'U.AMINATHX^
M EM BERj(<)' M EM BER ( D )
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